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Kharge, Rahul at Modi-led

panel meet on NHRG chief

AGE CORRESPONDENT
NEW DELHI, DEC. 18

A committee headed by
Prime Minister Narendra
Modi on Wednesday met
to select the next chair-
person of the National
Human Rights
Commission (NHRC).

Sources said that Congr-
ess president Mallikarjun
Kharge and party leader
Rahul Gandhi attended
the meeting as leaders of
the Opposition in the
Rajva Sabha and the Lok
Sabha, respectively.

The post of the NHRC
chairperson has been
vacant since Justice Arun
Kumar Mishra (Retd)
completed his tenure on
June 1. A former judge of

the Supreme Court,
Justice Mishra served as
the eighth chairperson of
the rights panel and was
appointed to its top post
in June 2021.

According to the law
governing NHRC, while
the committee which
selects the NHRC chief is

headed by the Prime
Minister, it has the Lok
Sabha Speaker, home

minister, Opposition lead-
ers in the Lok Sabha and
the Rajya Sabha and
deputy chairperson of
the Rajva Sabha as its
members.

Vijaya Bharathi Savani,
a member of the NHRC,
became its acting chair-
person  after Justice
Mishra demitted office.
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LoPs may write dissent letters
over NHRC selection process

The post of NHRC chairperson
EXPRESS NEWS SERVICE has been vacant since Justice( retd)
NEW DELHI DECEMBER18 ArunKumar Mishracompleted his
: tenure on june L
A COMMITTEE headed by Prime Aformer Supreme Court judge,
Minister Narendra Modimet in  Justice Mishraserved astheeighth

New Delhi Wednesday to select
the chairperson of NHRC, with
sources saying that both Leaders
of Opposition — RahulGandhiand
MallikarjunKharge — are likely to
send dissent notes overthe selec-
tion process.

Both Kharge and Gandhi at-
tended themeeting and delibera-
tionwiththe PM and other mem-
bersofthecommissonwereheld

Sources said that thetwo LoPs
are likely to submit a dissent note
on the selection process, as the
nameswerenotshared with them
inadvance.

chairperson of the commission
and was appointed toits top post
in June 2021.

According to the law govern-
ing NHRC, while the committee
sdectingthe NHRC chiefisheaded
by the prime minister, it has the
Lok Sabha Speaker, home minis-
ter, leader of opposition in Lok
Sabha, leader of opposition in
Rajya Sabhaanddeputy chairper-
sonof RajyaSabhaasitsmembers,

VijayaBharathiSayani,a mem-
berof the NHRC, became itsacting
chairperson after Justice Mishra
demitted office.
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Modi-led
panel meets

to select next
NHRC chief

The Hindu Bureau
NEW DELHI

A high-power committee
led by Prime Minister Na-
rendra Modi met on Wed-
nesday to select the next
Chairperson of the Nation-
al Human Rights Commis-
sion (NHRC).

Both Leaders of the Op-
position (LoPs), Mallikar-
jun Kharge in the Rajya
Sabha and Rahul Gandhi in
the Lok Sabha, attended
the meeting in which they
were supposed to have gi-
ven the name of retired
judge of the Supreme
Court, Justice K.M. Joseph,
for the post of NHRC chief.

There is, however, no of-
ficial word on what tran-
spired at the meeting.

The LoPs were also said
to have recommended
names of retired former
Chief Justices of High
Courts to fill up the posts of
other members of the
NHRC lying vacant. They
include Justices S. Muralid-
har, Akil Kureshi and form-
er Supreme Court judge
Justice V.
Ramasubramanian.

Informed sources said
the two LoPs were likely to
submit a dissent note on
the selection process as the
shortlisted names were not
shared with them in
advance.
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Panel meets to select next NHRC chairperson

PIONEER NEWS SERVICE m
NEW DELHI

committee led by Prime

Minister Narendra Modi
met here on Wednesday to
select the next chairperson of
National Human Rights
Commission (NHRC), sources
said.
They also said Congress pres-
ident Mallikarjun Kharge and
party leader Rahul Gandhi
attended the meeting as lead-
ers of the opposition in Rajya
Sabha and Lok Sabha respec-

tively.

The post of NHRC chairperson
has been vacant since Justice
(retd) Arun Kumar Mishra
completed his tenure on June
1.
A former judge of the Supreme
Court, Justice Mishra served as
the eighth chairperson of the
rights panel and was appoint-
ed to its top post in June 2021.
According to the law governing
NHRC, while the committee
which selects the NHRC chief
is headed by the prime minis-
ter, it has the Lok Sabha

Speaker, home minister, leader
of opposition in Lok Sabha,
leader of opposition in Rajya
Sabha and deputy chairperson
of Rajya Sabha as its members.
Vijaya Bharathi Sayani, a mem-
ber of the NHRC, became its
acting chairperson after Justice
Mishra demitted office.

A former chief justice of India
or a retired judge of the top
court is appointed as NHRC
chairperson by the president on
the recommendation of the
selection committee.
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NATIONAL HUMAN
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PM+ed committee
retainsSayanias
acting NHRCchief

TRIBUNE NEWS SERVICE

NEW DELHI, DECEMBER 18
Acommitteeled by PrimeMin-
ister Narendra Modi on
Wednesday dedded to re-elect
Vijaya Bharathi Sayani as the
acting chawrperson of the
National Human Rights Com-
mission (NHRC) after consulta-
tions with Congress leaders
Rahul Gandhi and Mallikarjun
Kharge, who are part of the
selection panel, sources said.

The dedsionto continue with
Sayani, who ook charge as the
acting chairperson on June 2
after Justice (retired) Arun
Kumar Mishra completed his
tenure on June 1, was taken
after Modi met Leaders of
Opposition in the Lok Sabha
and Rajya Sabha Rahul Gand-
hi and Mallikarjun Kharge,
respectively, as well as Speaker
Om Birla on Wednesday.

The panel consists of the PM,
Home Minister, LoPs of the
Lok Sabha and Rgjya Sabha,
Speaker and Deputy Chairper-
son of the Rgjya Sabha. Home
Minister Amit Shah and
Deputy Chairperson Harivansh
werenot present in themeeting.
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Modi-led
panel meets
to select next
NHRC chief

The Hindu Bureau
NEW DELHI

A high-power committee
led by Prime Minister Na-
rendra Modi met on Wed-
nesday to select the next
Chairperson of the Nation-
al Human Rights Commis-
sion (NHRC).

Both Leaders of the Op-
position (LoPs), Mallikar-
jun Kharge in the Rajya
Sabha and Rahul Gandhi in
the Lok Sabha, attended
the meeting in which they
were supposed to have gi-
ven the nmame of retired
judge of the Supreme
Court, Justice K.M. Joseph,
for the post of NHRC chiet.

There is, however, no of-
ficial word on what tran-
spired at the meeting.

The LoPs were also said
to have recommended
names of retired former
Chief Justices of High
Courts to fill up the posts of
other members of the
NHRC lying vacant. They
include Justices 5. Muralid-
har, Akil Kureshi and form-
er Supreme Court judge
Justice V.
Ramasubramanian.

Informed sources said
the two LoPs were likely to
submit a dissent note on
the selection process as the
shortlisted names were not
shared with them in
advance.
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NATIONAL HUMAN
RIGHTS COMMISSION

Modi-led
panel meets
to select next
NHRC chief

The Hindu Bureau
NEW DELHI

A high-power committee
led by Prime Minister Na-
rendra Modi met on Wed-
nesday to select the next
Chairperson of the Nation-
al Human Rights Commis-
sion (NHRC).

Both Leaders of the Op-
position (LoPs), Mallikar-
jun Kharge in the Rajya
Sabha and Rahul Gandhi in
the Lok Sabha, attended
the meeting in which they
were supposed to have gi-
ven the nmame of retired
judge of the Supreme
Court, Justice K.M. Joseph,
for the post of NHRC chiet.

There is, however, no of-
ficial word on what tran-
spired at the meeting.

The LoPs were also said
to have recommended
names of retired former
Chief Justices of High
Courts to fill up the posts of
other members of the
NHRC lying vacant. They
include Justices 5. Muralid-
har, Akil Kureshi and form-
er Supreme Court judge
Justice V.
Ramasubramanian.

Informed sources said
the two LoPs were likely to
submit a dissent note on
the selection process as the
shortlisted names were not
shared with them in
advance.




HINDU, Bengaluru, 19.12.2024

Page No. 16, Size:(2.33)cms X (11.22)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Modi-led
panel meets
to select next

NHRC chief

The Hindu Bureau
NEW DELHI

A high-power committes
led by Prime Minister Na-
rendra Modi met on Wed-
nesday to select the next
Chairperson of the Nation-
al Human Rights Commis-
sion (NHRC).

Both Leaders of the Op-
position (LoPs), Mallikar-
jun Kharge in the Rajya
Sabha and Rahul Gandhi in
the Lok Sabha, attended
the meeting in which they
were supposed to have gi-
ven the name of retired
judge of the Supreme
Court, Justice K.M. Joseph,
for the post of NHRC chief.

There is, however, no of-
ficial word on what tran-
spired at the meeting.

The LoPs were also said
to have recommended
names of retired former
Chief Justices of High
Courts to fill up the posts of
other members of the
NHRC lying vacant. They
include Justices S. Muralid-
har, Akil Kureshi and form-
er Supreme Court judge
Justice V.
Ramasubramanian.

Informed sources said
the two LoPs were likely to
submit a dissent note on
the selection process as the
shortlisted names were not
shared with them in
advance,
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NATIONAL HUMAN
RIGHTS COMMISSION

Modi-led
panel meets
to select next

NHRC chief

The Hindu Bureau
NEW DELHI

A high-power committee
led by Prime Minister Na-
rendra Modi met on Wed-
nesday to select the next
Chairperson of the Nation-
al Human Rights Commis-
sion (NHRC).

Both Leaders of the Op-
position (LoPs), Mallikar-
jun Kharge in the Rajva
Sabha and Rahul Gandhi in
the Lok Sabha, attended
the meeting in which they
were supposed to have gi-
ven the name of retired
judge of the Supreme
Court, Justice K.M. Joseph,
for the post of NHRC chief.

There is, however, no of-
ficial word on what tran-
spired at the meeting.

The LoPs were also said
to have recommended
names of retired former
Chief Justices of High
Courts to fill up the posts of
other members of the
NHRC lying vacant. They
include Justices S. Muralid-
har, Akil Kureshi and form-
er Supreme Court judge
Justice V.
Ramasubramanian.

Informed sources said
the two LoPs were likely to
submit a dissent note on
the selection process as the
shortlisted names were not
shared with them in
advance.
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Panel meets to select next NHRC chairperson

PIONEER NEWS SERVICE m
NEW DELHI

committee led by Prime

Minister Narendra Modi
met here on Wednesday to
select the next chairperson of
National Human Rights
Commission (NHRC), sources
said.
They also said Congress pres-
ident Mallikarjun Kharge and
party leader Rahul Gandhi
attended the meeting as lead-
ers of the opposition in Rajya
Sabha and Lok Sabha respec-

tively.

The post of NHRC chairperson
has been vacant since Justice
(retd) Arun Kumar Mishra
completed his tenure on June
7

A former judge of the Supreme
Court, Justice Mishra served as
the eighth chairperson of the
rights panel and was appoint-
ed to its top post in June 2021.
According to the law governing
NHRC, while the committee
which selects the NHRC chief
is headed by the prime minis-
ter, it has the Lok Sabha

Speaker, home minister, leader
of opposition in Lok Sabha,
leader of o(sapos!tlon In Rajya
Sabha and deputy chairperson
of Rajya Sabha as its members.
Vijaya Bharathi Sayani, a mem-
ber of the NHRC, became its
acting chairperson after Justice
Mishra demitted office.

A former chief justice of India
or a retired judge of the top
court is appointed as NHRC
chairperson by the president on
the recommendation of the
selection committee.



NATIONAL HUMAN

RIGHTS

COMMISSION

PIONEER, Raipur, 19.12.2024

Page No. 4, Size:(24.90)cms X (12.87)cms.

Panel meets to select next NHRC chairperson

PIONEER NEWS SERVICE m
NEW DELHI

committee led by Prime

Minister Narendra Modi
met here on Wednesday to
select the next chairperson of
National Human Rights
Commission (NHRC), sources
said.
They also said Congress pres-
ident Mallikarjun Kharge and
party leader Rahul Gandhi
attended the meeting as lead-
ers of the opposition in Rajya
Sabha and Lok Sabha respec-

tively.

The post of NHRC chairperson
has been vacant since Justice
(retd) Arun Kumar Mishra
completed his tenure on June
7

A former judge of the Supreme
Court, Justice Mishra served as
the eighth chairperson of the
rights panel and was appoint-
ed to its top post in June 2021.
According to the law governing
NHRC, while the committee
which selects the NHRC chief
is headed by the prime minis-
ter, it has the Lok Sabha

Speaker, home minister, leader
of opposition in Lok Sabha,
leader of o(sapos!tlon In Rajya
Sabha and deputy chairperson
of Rajya Sabha as its members.
Vijaya Bharathi Sayani, a mem-
ber of the NHRC, became its
acting chairperson after Justice
Mishra demitted office.

A former chief justice of India
or a retired judge of the top
court is appointed as NHRC
chairperson by the president on
the recommendation of the
selection committee.
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Panel meets to select next NHRC chairperson

PIONEER NEWS SERVICE m
NEW DELHI

committee led by Prime

Minister Narendra Modi
met here on Wednesday to
select the next chairperson of
National Human Rights
Commission (NHRC), sources
said.
They also said Congress pres-
ident Mallikarjun Kharge and
party leader Rahul Gandhi
attended the meeting as lead-
ers of the opposition in Rajya
Sabha and Lok Sabha respec-

tively.

The post of NHRC chairperson
has been vacant since Justice
(retd) Arun Kumar Mishra
completed his tenure on June
7

A former judge of the Supreme
Court, Justice Mishra served as
the eighth chairperson of the
rights panel and was appoint-
ed to its top post in June 2021.
According to the law governing
NHRC, while the committee
which selects the NHRC chief
is headed by the prime minis-
ter, it has the Lok Sabha

Speaker, home minister, leader
of opposition in Lok Sabha,
leader of o(sapos!tlon In Rajya
Sabha and deputy chairperson
of Rajya Sabha as its members.
Vijaya Bharathi Sayani, a mem-
ber of the NHRC, became its
acting chairperson after Justice
Mishra demitted office.

A former chief justice of India
or a retired judge of the top
court is appointed as NHRC
chairperson by the president on
the recommendation of the
selection committee.
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Panel meets to select next NHRC chairperson

PIONEER NEWS SERVICE m
NEW DELHI

committee led by Prime

Minister Narendra Modi
met here on Wednesday to
select the next chairperson of
National Human Rights
Commission (NHRC), sources
said.
They also said Congress pres-
ident Mallikarjun Kharge and
party leader Rahul Gandhi
attended the meeting as lead-
ers of the opposition in Rajya
Sabha and Lok Sabha respec-

tively.

The post of NHRC chairperson
has been vacant since Justice
(retd) Arun Kumar Mishra
completed his tenure on June
7

A former judge of the Supreme
Court, Justice Mishra served as
the eighth chairperson of the
rights panel and was appoint-
ed to its top post in June 2021.
According to the law governing
NHRC, while the committee
which selects the NHRC chief
is headed by the prime minis-
ter, it has the Lok Sabha

Speaker, home minister, leader
of opposition in Lok Sabha,
leader of o(sapos!tlon In Rajya
Sabha and deputy chairperson
of Rajya Sabha as its members.
Vijaya Bharathi Sayani, a mem-
ber of the NHRC, became its
acting chairperson after Justice
Mishra demitted office.

A former chief justice of India
or a retired judge of the top
court is appointed as NHRC
chairperson by the president on
the recommendation of the
selection committee.
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Panel meets to select next NHRC chairperson

PIONEER NEWS SERVICE m
NEW DELHI

committee led by Prime

Minister Narendra Modi
met here on Wednesday to
select the next chairperson of
National Human Rights
Commission (NHRC), sources
said.
They also said Congress pres-
ident Mallikarjun Kharge and
party leader Rahul Gandhi
attended the meeting as lead-
ers of the opposition in Rajya
Sabha and Lok Sabha respec-

tively.

The post of NHRC chairperson
has been vacant since Justice
(retd) Arun Kumar Mishra
completed his tenure on June
7

A former judge of the Supreme
Court, Justice Mishra served as
the eighth chairperson of the
rights panel and was appoint-
ed to its top post in June 2021.
According to the law governing
NHRC, while the committee
which selects the NHRC chief
is headed by the prime minis-
ter, it has the Lok Sabha

Speaker, home minister, leader
of opposition in Lok Sabha,
leader of o(sapos!tlon In Rajya
Sabha and deputy chairperson
of Rajya Sabha as its members.
Vijaya Bharathi Sayani, a mem-
ber of the NHRC, became its
acting chairperson after Justice
Mishra demitted office.

A former chief justice of India
or a retired judge of the top
court is appointed as NHRC
chairperson by the president on
the recommendation of the
selection committee.
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Panel meets to select next NHRC chairperson

PIONEER NEWS SERVICE m
NEW DELHI

committee led by Prime

Minister Narendra Modi
met here on Wednesday to
select the next chairperson of
National Human Rights
Commission (NHRC), sources
said.
They also said Congress pres-
ident Mallikarjun Kharge and
party leader Rahul Gandhi
attended the meeting as lead-
ers of the opposition in Rajya
Sabha and Lok Sabha respec-

tively.

The post of NHRC chairperson
has been vacant since Justice
(retd) Arun Kumar Mishra
completed his tenure on June
7

A former judge of the Supreme
Court, Justice Mishra served as
the eighth chairperson of the
rights panel and was appoint-
ed to its top post in June 2021.
According to the law governing
NHRC, while the committee
which selects the NHRC chief
is headed by the prime minis-
ter, it has the Lok Sabha

Speaker, home minister, leader
of opposition in Lok Sabha,
leader of o(sapos!tlon In Rajya
Sabha and deputy chairperson
of Rajya Sabha as its members.
Vijaya Bharathi Sayani, a mem-
ber of the NHRC, became its
acting chairperson after Justice
Mishra demitted office.

A former chief justice of India
or a retired judge of the top
court is appointed as NHRC
chairperson by the president on
the recommendation of the
selection committee.
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NATIONAL HUMAN
RIGHTS COMMISSION

PM-led panel meets to select
new NHRC chairperson

Mallikarjun Kharge, Rahul Gandhi attend

Press Trust of India
Mew Delhi, Decl18

A high-powered commit-
tee led by Prime Minister
Narendra Modi met here
on Wednesday to select the
next chairperson of National
Human Rights Commission
(NHRC), sources said.

They also said Congress
president Mallikarjun Kharge
and party leader Rahul
Gandhi attended the meeting
as leaders of the opposition
{LoPs) in Rajya Sabha and
Lok Sabha respectively.

The sources said the two
LoPs arelikely to submit a dis-
sent note on the selection pro-

Greater Kashmir

cess, as the names were not
shared with them in advance.

The post of NHRC chair-
person has been lying vacant
since Justice (retd) Arun
Kumar Mishra completed
his tenure on June 1.

A former judge of the
Supreme Court, Justice
Mishra served as the eighth
chairperson of the rights
panel and was appointed to
its top post in June 2021,

According to the law
governing NHRC. while
the committee which
selects the NHRC chief is
headed by the prime min-
ister, it has the Lok Sabha
Speaker, home minister,

Thu, 19 December 2024

https://epaper.greaterkashmir.com/c/76454

—

leader of opposition in Lok
Sabha, leader of opposition
in Rajva Sabha and deputy
chairperson of Rajva Sabha
as its members.

Vijava Bharathi Sayani,
a member of the NHRC,
became its acting chairper-
son after Justice Mishra
demitted office.

A former chief justice of
India or a retired judge of the
top court is appointed as NHRC
chairperson by the president
on the recommendation of the
selection committee.

Former CJIs HL Dattuand
K G Balakrishnan are some
ofthose who have headed the

rights body in the past.
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RIGHTS COMMISSION

Modi-led panel
meets to select
NHRC chief

NEW DELHI, DHNS: A com-
mittee led by Prime Minister
Narendra Modi met here
on Wednesday to select the
next chairperson of the Na-
tional Human Rights Com-
mission (NHRC), though
sources said members from
the Opposition in the pan-
el expressed dissent on the
government’s choices for
chairman and a member.

The NHRC chairperson
post has been vacant since
former SC judge Justice
Arun Kumar Mishra com-
pleted his tenure on June 1.
Since then, NHRC member
Vijaya Bharathi Sayani has
beentheacting chairperson.

Union Home Minister
Amit Shah and the two
Leaders of the Opposition
— Mallikarjun Kharge and
Rahul Gandhialso attended
the Wednesday meeting.

A former Chief Justice of
India (CJI) or a retired Su-
preme Courtjudgeiseligible
tobeappointed asan NHRC
chairperson bythe President
ontheselection committee’s
recommendation.

One of the names specu-
lated to head the NHRC is
recently-retired CJI Justice
DY Chandrachud.
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PM-led panel
meets to select
new NHRC chief

NEW DELHI, Dec 18: A
high-powered committee led
by Prime Minister Narendra
Modi met here today to se-
lect the next Chairperson of
National Human Rights
Commission (NHRC), sourc-
es said.

They also said Congress
President Mallikarjun Kharge
and party leader Rahul Gandhi
attended the meeting as Lead-
ers of the Opposition (LoPs)
in Rajya Sabha and Lok Sabha
respectively,

The sources said the two
LoPs are likely to submit a
dissent note on the selec-
tion process, as the names
were not shared with them
in advance.

The post of NHRC Chair-
person has been lying vacant
smce Justice (Retd) Arun Ku-
mar Mishra completed his
tenure on June 1.

A former judge of the Su-
preme Court, Justice Mishra
served as the eighth chair-
person of the rights panel and
was appointed to its top post
n June 2021. - PTI
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PM-led panel
meets to select
new NHRC
Chairperson

Press Trust of India
MNEW DELHI

A high-powered commit-
tee led by Prime Minister
Narendra Modi met here
on Wednesday to select the
next Chairperson of the
National Human Rights
Comrmmission (NHREC),
sources said.

They also said Congress
president Mallikarjun
Kharge and party leader
Rahul Gandhi attended the
meeting as Leaders of the
Opposition (LoPs) in the
Rajya Sabha and Lok Sab-
ha, respectively.

Sources said the two
LoPs are likely to submit a
dissent note on the selec-
tion process, as the names
were not shared with them
in advance.

The post of NHRC Chair-
person has been lying va-
cant since Justice Arun Ku-
mar Mishra (retired)
completed his tenure on
Junel.

According to the law go-
verning NHRC, the com-
mittee that selects the
NHRC chief is headed by
the Prime Minister, and the
committee has the Lok
Sabha Speaker, Home Mi-
nister, Leaders of the Op-
position in the Lok Sabha
and the Rajya Sabha and

Deputy Chairperson of Ra-
jya Sabha as its members.
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PANEL MEETS TO
PICK NHRC CHIEF,
JUSTICE JOSEPH'S
NAME DISCUSSED

Saubhadra Chatterji

letters@hindustantimes com

NEW DELHI: Leader of the Oppo-
sition (LoF) in the Rajya Sabha
Mallikarjun Kharge and LoF in
the Lok Sabha Rahul Gandhi are
believed to have suggested the
name of former Supreme Court
judge justice KM Joseph as the
next chairman of the Natlonal
Human Rights Commission
(NHRC), said people aware of
discussions, as a high-level
committee chaired by Prime

continuad on-31

NHRC CHIEF
Minister Narendra Modi met in
New Delhi on Wednesday.

The meeting of the six-mem-
ber committee which selects the
human rights body chief - com-
prising the PM, Lok Sabha
Speaker, Union home minister,
LoPs of both Houses and deputy
chairperson of the Rajya Sabha
— Is also the first time Modi and
andhi have met since the lat-
ter became Lok Sabha LoP.

Congress leaders indicated
that both Kharge and Gandhi
might give dissent notes on the
selection process as the short-
listed names were not shared
with them in advance. The post
of NHRC chairperson has been
vacant since former 5C judge,
justice Arun Kumar Mishra,
completed his tenure on June 1.

According to  officials,
Kharge and Gandhi also sug-
gested the name of former apex
court judge V Ramasubrama-
nian for the quota for a retired
Supreme Court judge in the
NHRC . The two leaders sug-
gested the names of five retired
high court judges, including
Akl Qureshi, 5 Muralidhar and
Rajiv Shakdher, as the mem-
bers of the commission, said
the people cited above.

Justice Joseph assumed
office as a Supreme Court judge
in August 2018 and retired in
June 2023. He came under the
limelight when in 2016, as the
chief justice of the Untarakhand
high court, he quashed Presi-
dent’s Rule in the state. In 2018,
the Supreme Court collegium
sugzested his name for appoint-
ment in the apex court. The
Centre rejected it, citing various
grounds. After the 5C collegium
reiterated his candidature to
the Centre, Joseph was finally
appointed in August 2018,

Vijaya Bharati Sayani is the
acting chairperson of the
NHRC, a statutory body enacted
through alaw of Parliament. Its
observations are binding on the
government. A former judge of
the Supreme Court, justice
Mishra served as the eighth
chairperson of the rights panel
and was appointed to its top
post in June 2021.
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Panel meets to pick
NHRC chief, Justice
Joseph’s name discussed

Saubhadra Chatterji

letters@ hindustantimes.com

NEW DELHI: Leader of the Oppo-
sition (LoP) in the Rajya Sabha
Mallikarjun Kharge and LoP in
the Lok Sabha Rahul Gandhi are
believed to have suggested the
name of former Supreme Court
judge justice KM Joseph as the
next chairman of the National
Human Rights Commission
(NHRC), said people aware of
discussions, as a high-level com-
mittee chaired by Prime Minis-
ter Narendra Modi met in New
Delhi on Wednesday.

The meeting of the six-mem-
ber committee which selects the
human rights body chief - com-
prising the PM, Lok Sabha
Speaker, Union home minister,
LoPs of both Houses and deputy
chairperson of the Rajya Sabha -
is also the first time Modi and
Gandhi have met since the latter
became Lok Sabha LoP.

Congress leaders indicated
that both Kharge and Gandhi
might give dissent notes on the
selection process as the short-
listed names were not shared
with them in advance.

The post of NHRC chairper-
son has been lying vacant since

former Supreme Court judge,
justice Arun Kumar Mishra,
completed his tenure on June L.

According to officials, Kharge
and Gandhi also suggested the
name of former apex court judge
V Ramasubramanian for the
quota for a retired Supreme
Court judge in the NHRC.

The two leaders suggested the
names of five retired high court
judges, said the people cited
above.

Justice Joseph assumed office
as a Supreme Court judge in
August 2018 and retired in June
2023. He came under the lime-
light when in 2016, as the chief
justice of the Uttarakhand high
court, he quashed President’s
Rule in the state. In 2018, the
Supreme Court collegium sug-
gested his name for appointment
in the apex court. The Centre
rejected it, citing various
grounds. After the SC collegium
reiterated his candidature to the
Centre, Joseph was finally
appointed in August 2018.

Vijaya Bharati Sayani is the
acting chairperson of the NHRC,
a statutory body enacted
through a law of Parliament. Its
observations are binding on the
government.
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Ambedkar Row: Rahul Gandhi, Mallikarjun Kharge Meet PM Modi
Amid Ruckus In Parliament

https://www.news18.com/politics/ambedkar-row-rahul-gandhi-mallikarjun-kharge-meet-
pm-modi-amid-ruckus-9160276.html

Agency: News18.com Last Updated:December 18, 2024, 16:31 IST

The meeting was to select the next chairperson of National Human Rights Commission.
Congress president Mallikarjun Kharge and senior leader Rahul Gandhi attended as
leaders of opposition in Parliament

Amid a massive row over Union Home Minister Amit Shah’s alleged insult of Dr BR
Ambedkar in Parliament, leaders of the opposition in the Rajya Sabha and Lok Sabha,
Mallikarjun Kharge and Rahul Gandhi, met Prime Minister Narendra Modi on
Wednesday.

Sources, however, said the meeting was to select the next chairperson of National
Human Rights Commission (NHRC). Kharge and Gandhi also attended in capacity of
their positions in Parliament.

According to the law governing NHRC, while the committee which selects its chief is
headed by the prime minister, it has the Lok Sabha Speaker, home minister, leader of
opposition in Lok Sabha, leader of opposition in Rajya Sabha and deputy chairperson of
Rajya Sabha as its members.

The post of NHRC chairperson has been vacant since Justice (retd) Arun Kumar Mishra
completed his tenure on June 1. A former judge of the Supreme Court, Justice Mishra
served as the eighth chairperson of the rights panel and was appointed to its top post in
June 2021.

Vijaya Bharathi Sayani, an NHRC member, became its acting chairperson after Justice
Mishra demitted office. A former CJl or a retired judge of the SC are appointed as
NHRC chairperson by the president on the recommendation of the selection committee.

The NHRC meeting came minutes after Modi attacked Congress over the Ambedkar
row and said the party is “gravely mistaken" if it thinks it can hide its “misdeeds of
several years".

He stoutly defended Shah from the Congress charge that he insulted Ambedkar in his
speech in the Rajya Sabha, asserting that he, in fact, exposed the party’s “dark history
of insulting" the architect of the Constitution.
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Both Lok Sabha and Rajya Sabha saw disruptions in the proceedings of the ongoing
winter session due to the ruckus over the home minister’s remarks on Ambedkar.

WHAT IS THE CONTROVERSY?

Speaking in the Rajya Sabha during the constitution debate on Tuesday, Shah’s
remarks took a swipe at the Opposition.

‘Abhi ek fashion ho gaya hai — Ambedkar, Ambedkar, Ambedkar, Ambedkar,
Ambedkar, Ambedkar. Itha naam agar bhagwan ka lete to saat janmon tak swarg mil
jata (It has become a fashion to say Ambedkar, Ambedkar, Ambedkar, Ambedkar,
Ambedkar, Ambedkar’. If they had taken God’s name so many times, they would have
got a place in heaven)," Shah had said.

Shah attacked the Congress party, saying it treated the Constitution as the “private
fiefdom" of one family and “played fraud" with the Parliament.

Concluding a two-day debate on the “Glorious Journey of 75 Years of the Constitution
of India", Shah ripped into the Congress for its appeasement politics and claimed that
the party wanted to breach the 50% quota limit to provide reservation to Muslims.

He also asked the Congress party if it supported the Muslim personal law and alleged
that the party never worked for the welfare of the backward classes.

Shah asserted that the Bharatiya Janata Party (BJP) has already brought in a common
civil code (Uniform Civil Code) in Uttarakhand and will implement it in all states.

Congress Demands Shah’s Resignation

The Congress on Wednesday demanded the resignation of Home Minister Amit Shah
for his remarks in the Rajya Sabha which it claimed were an insult to BR Ambedkar.
The opposition party also demanded that Shah should apologise publicly and in
Parliament for the remarks.

Congress president Mallikarjun Kharge said, “The ‘insult caused to Babasaheb
Ambedkar by Amit Shah is wrong. | demand his resignation."

“Shah has insulted Babasaheb and the Constitution written by him," Kharge, who was
flanked by other opposition leaders, charged.

“The ideology of Manusmriti and RSS shows that they do not want to give respect to
Babasaheb Ambedkar and the Constitution. That is why we, all parties, demand his
resignation and he should apologise to the country," the Congress chief said.
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“If he continues to talk like this, there will be fire across the country if anyone insults
Babasaheb Ambedkar like this. We parties would not accept such an insult of
Babasaheb Ambedkar," he said.
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Amid Row, PM, Amit Shah Meet Rahul Gandhi, M Kharge Over Key
Appointment

https://www.ndtv.com/india-news/pm-modi-amit-shah-meet-rahul-gandhi-m-kharge-
amid-huge-row-over-ambedkar-7275821

PM Modi's meeting with the Congress leaders comes amid tension between the BJP
and the opposition party over Home Minister Amit Shah's comments about BR
Ambedkar.

India NewsReported by Akhilesh SharmaUpdated: December 18, 2024 3:18 pm IST
New Delhi:

Prime Minister Narendra Modi is meeting Congress leaders Rahul
Gandhi and Mallikarjun Kharge to discuss the selection of the next Chairperson for the
National Human Rights Commission, sources told NDTV Wednesday afternoon. Mr
Gandhi and Mr Kharge are members - as Leaders of the Opposition in Parliament - of
the committee that is led by the PM and which will oversee this critical appointment.

Union Home Minister Amit Shah and Lok Sabha Speaker Om Birla were also present.

The meeting comes as a fractured and disrupted winter session of Parliament - marked
by the introduction of the contentious 'one nation, one election' bill and a stormy debate
on the 75th anniversary of the Constitution - enters its final 72 hours; the session
concludes December 20.

It also comes amid furious protests by the Congress and other opposition parties over
comments made last evening by Mr Shah, in concluding remarks on the debate on the
Constitution. The Home Minister ripped into the Congress for repeatedly invoking Dr
Ambedkar's name before and during the debate.

To invoke his name has become the "fashion", Mr Shah remarked sarcastically,
declaring, "ltha naam agar bhagwan ka lete to saat janmon tak swarg mil jata (...if they
took God's name so many times, they would have got a place in heaven)."

This morning, in a sign the ferocity of the opposition party's protests had perhaps
unsettled the government, the Prime Minister responded to the criticism of his No 2,
telling the Congress it was "gravely mistaken" if they thought "malicious lies" could hide
its insulting of Dr Ambedkar.

"People of India have seen, time and again, how one party, led by one dynasty, has
indulged in every possible dirty trick to obliterate the legacy of Dr Ambedkar and
humiliate SC/ST communities," he said.



NDTV, Online, 19.12.2024

Page No. 0, Size:(0)cms X (0)cms.

Sharing a video of Mr Shah's remarks, the PM said the Home Minister had "exposed the
Congress' dark history of insulting Dr Ambedkar..." "They are clearly stung and stunned
by the facts he presented, which is why they are now indulging in theatrics! Sadly, for
them, people know the truth," he said.

Amit Shah's remarks drew scathing counterattacks from Mr Gandhi, who said, "Those
following Manusmriti will naturally be troubled by Ambedkar", and Mr Kharge, who said
the "insult" had again proven the BJP and its ideological parent, the Rashtriya
Swayamsevak Sangh, were against the country's interests.
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DN Exclusive: Ex-CJI Chandrachud to be next Chairperson of NHRC

https://www.dynamitenews.com/story/ex-cji-dr-dy-chandrachud-to-be-the-next-
chairperson-of-nhrc-sources

DN Bureau Wednesday, December 18, 2024 3:02 PM

In an significant development, Ex-CJI Dr DY Chandrachud will be appointed as the next
Chairperson of NHRC. Read further on Dynamite News:

New Delhi: The name of former Chief Justice of India (CJI) Dr Dhananjaya Yeshwant
Chandrachud for the office of the Chairperson of National Human Rights Commission
(NHRC) was approved in a meeting held on Tuesday in Parliament House,
reports Dynamite News correspondent.

The Meeting headed by Prime Minster Narendra Modi included Home Minister Amit
Shaha, LoP in Lok Sabha Rahul Gandhi and LoP in Rajya Sabha Mallikarjun Kharge.

According to sources notification to this effect will be issued soon.
Chief Justice of India (CJl) DY Chandrachud retired on November 8.

Presently, Vijaya Bharathi Sayani is the acting Chairperson of NHRC. The last
Chairperson of the NHRC was Justice Arun Kumar Mishra, who completed his tenure
on 1 June 2024.

List of earlier Chairpersons of NHRC

Chief Justices of India (CJls), who held the office of the Chairman of the NHRC include
Justice Ranganath Misra from October 12, 1993, to November 24, 1996; Justice M N
Venkatachalliah from November 26, 1996, to October 24, 1999; Justice J S Verma from
November 4, 1999 to January 17, 2003; Justice A'S Anand from February 17, 2003 to
October 31, 2006; Justice S Rajendra Babu from April 2, 2007 to May 31, 2009; Justice
K G Balakrishnan from June 7, 2010 to May 11, 2015; Justice H L Dattu from February
29, 2016 to December 2, 2020 and Justice Arun Mishra from June 1, 2021 till June 1,
2024.
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DN Exclusive: Jd TISI3ITS DY Chandrachud 817l NHRC & 3ITH 3¢4&

https://hindi.dynamitenews.com/story/dn-exclusive-former-cji-dy-chandrachud-to-be-

next-chairperson-of-nhrc
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Kharge, Rahul attend PM-led panel to select new NHRC chairperson

https://indianexpress.com/article/india/kharge-rahul-pm-led-panel-nhrc-chairperson-
9732129/lite/

A former judge of the Supreme Court, Justice Mishra served as the eighth chairperson
of the rights panel and was appointed to its top post in June 2021.

o By: PTI December 18, 2024 17:08 IST

A committee led by Prime Minister Narendra Modi met here on Wednesday to select the
next chairperson of National Human Rights Commission (NHRC), sources said.

They also said Congress president Mallikarjun Kharge and party leader Rahul
Gandhi attended the meeting as leaders of the opposition in Rajya Sabha and Lok Sabha
respectively.

The post of NHRC chairperson has been vacant since Justice (retd) Arun Kumar Mishra
completed his tenure on June 1.

A former judge of the Supreme Court, Justice Mishra served as the eighth chairperson
of the rights panel and was appointed to its top post in June 2021.

According to the law governing NHRC, while the committee which selects the NHRC
chief is headed by the prime minister, it has the Lok Sabha Speaker, home minister,
leader of opposition in Lok Sabha, leader of opposition in Rajya Sabha and deputy
chairperson of Rajya Sabha as its members.

Vijaya Bharathi Sayani, a member of the NHRC, became its acting chairperson after
Justice Mishra demitted office.

A former chief justice of India or a retired judge of the top court are appointed as NHRC
chairperson by the president on the recommendation of the selection committee.

Former CJIs H L Dattu and K G Balakrishnan are some of those who have headed the
rights body in the past.
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Kharge, Rahul Attend PM-Led Panel To Select New NHRC
Chairperson

https://www.dailyexcelsior.com/kharge-rahul-attend-pm-led-panel-to-select-new-nhrc-
chairperson/

By Daily Excelsior -December 18, 2024

New Delhi, Dec 18: A committee led by Prime Minister Narendra Modi met here on
Wednesday to select the next chairperson of National Human Rights Commission
(NHRC), sources said.

They also said Congress president Mallikarjun Kharge and party leader Rahul Gandhi
attended the meeting as leaders of the opposition in Rajya Sabha and Lok Sabha
respectively.

The post of NHRC chairperson has been vacant since Justice (retd) Arun Kumar Mishra
completed his tenure on June 1.

A former judge of the Supreme Court, Justice Mishra served as the eighth chairperson
of the rights panel and was appointed to its top post in June 2021.
According to the law governing NHRC, while the committee which selects the NHRC
chief is headed by the prime minister, it has the Lok Sabha Speaker, home minister,
leader of opposition in Lok Sabha, leader of opposition in Rajya Sabha and deputy
chairperson of Rajya Sabha as its members.
Vijaya Bharathi Sayani, a member of the NHRC, became its acting chairperson after
Justice Mishra demitted office.

A former chief justice of India or a retired judge of the top court are appointed as NHRC
chairperson by the president on the recommendation of the selection committee.
Former CJIs H L Dattu and K G Balakrishnan are some of those who have headed the
rights body in the past. (PTI)
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Kharge, Rahul Gandhi attend PM-led panel to select new NHRC
chairperson

https://economictimes.indiatimes.com/news/politics-and-nation/kharge-rahul-gandhi-
attend-pm-led-panel-to-select-new-nhrc-chairperson/articleshow/116436347.cms

Kharge, Rahul Gandhi attend PM-led panel to select new NHRC chairperson
PTILast Updated: Dec 18, 2024, 04:24:00 PM IST

A selection committee led by PM Narendra Modi convened to choose the next NHRC
chairperson. Congress leaders Mallikarjun Kharge and Rahul Gandhi attended as
opposition representatives. The position has been vacant since Justice (retd) Arun
Kumar Mishra's tenure ended on June 1. The NHRC chairperson is a former CJl or
retired Supreme Court judge appointed by the president.

A committee led by Prime Minister Narendra Modi met here on Wednesday to select the
next chairperson of National Human Rights Commission (NHRC), sources said. They also
said Congress president Mallikarjun Kharge and party leader Rahul Gandhi attended
the meeting as leaders of the opposition in Rajya Sabha and Lok Sabha respectively.

The post of NHRC chairperson has been vacant since Justice (retd) Arun Kumar Mishra
completed his tenure on June 1.

A former judge of the Supreme Court, Justice Mishra served as the eighth chairperson
of the rights panel and was appointed to its top post in June 2021.

According to the law governing NHRC, while the committee which selects the NHRC
chief is headed by the prime minister, it has the Lok Sabha Speaker, home minister,
leader of opposition in Lok Sabha, leader of opposition in Rajya Sabha and deputy
chairperson of Rajya Sabha as its members.

Vijaya Bharathi Sayani, a member of the NHRC, became its acting chairperson after
Justice Mishra demitted office.

A former chief justice of India or a retired judge of the top court are appointed as NHRC
chairperson by the president on the recommendation of the selection committee.

Former CJIs H L Dattu and K G Balakrishnan are some of those who have headed the
rights body in the past.
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Leadership Changes at NHRC: Search for a New Chairperson

https://www.devdiscourse.com/article/law-order/3198856-leadership-changes-at-nhrc-
search-for-a-new-chairperson

Prime Minister Narendra Modi convened a committee meeting to select the next
chairperson for the National Human Rights Commission (NHRC), with prominent
opposition leaders attending. The seat has been vacant since June, following Justice
Arun Kumar Mishra's departure. An acting chairperson, Vijaya Bharathi Sayani,
currently helms the panel.

Devdiscourse News Desk | New Delhi | Updated: 18-12-2024 16:06 IST | Created: 18-
12-2024 16:06 IST

The search for a new chairperson of the National Human Rights Commission (NHRC)
has reached a pivotal stage as a committee, under the leadership of Prime Minister
Narendra Modi, convened on Wednesday. Members of the opposition, including
Congress president Mallikarjun Kharge and Rahul Gandhi, also participated in the
meeting, representing their respective facets of parliamentary leadership.

Justice (retd) Arun Kumar Mishra vacated the NHRC chairperson post on June 1,
marking the end of his term that began in June 2021. To fill this vacancy, the committee,
established by statutory mandate, is tasked with recommending a new leader from
among former Supreme Court judges or chief justices of India to the President for
appointment.

Vijaya Bharathi Sayani has temporarily assumed duties as the acting chairperson. Past
NHRC heads have included eminent former chief justices like H L Dattu and K G
Balakrishnan, underscoring the importance of this leadership role within India's human
rights framework.
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LoPs may write dissent letters over NHRC selection process

https://indianexpress.com/article/india/lops-may-write-dissent-letters-over-nhrc-
selection-process-9733251/

Both Kharge and Gandhi attended the meeting and deliberation with the PM and other
members of the commission were held.

By: Express News Service
New Delhi | December 19, 2024 04:16 IST

A committee headed by Prime Minister Narendra Modi met in New Delhi Wednesday to
select the chairperson of NHRC, with sources saying that both Leaders of Opposition —
Rahul Gandhi and Mallikarjun Kharge — are likely to send dissent notes over the
selection process.

Both Kharge and Gandhi attended the meeting and deliberation with the PM and other
members of the commission were held.

Sources said that the two LoPs are likely to submit a dissent note on the selection
process, as the names were not shared with them in advance.

The post of NHRC chairperson has been vacant since Justice (retd) Arun Kumar Mishra
completed his tenure on June 1.

A former Supreme Court judge, Justice Mishra served as the eighth chairperson of the
commission and was appointed to its top post in June 2021.

According to the law governing NHRC, while the committee selecting the NHRC chief is
headed by the prime minister, it has the Lok Sabha Speaker, home minister, leader of
opposition in Lok Sabha, leader of opposition in Rajya Sabha and deputy chairperson of
Rajya Sabha as its members.
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Modi-led panel meets to select next NHRC chief

https://www.thehindu.com/news/national/modi-led-panel-meets-to-select-next-nhrc-
chief/article69001832.ece

Both Leaders of the Opposition, Mallikarjun Kharge in the Rajya Sabha and Rahul
Gandhi in the Lok Sabha, attended the meeting

Published - December 18, 2024 10:46 pm IST - New Delhi

A high-power committee led by Prime Minister Narendra Modi met on Wednesday
(December 18, 2024) to select the next chairperson of the National Human Rights
Commission (NHRC).

Both Leaders of the Opposition (LoPs), Mallikarjun Kharge in the Rajya Sabha and
Rahul Gandhi in the Lok Sabha, attended the meeting in which they were supposed to
have given the name of retired judge of the Supreme Court, Justice K.M. Joseph, for the
post of NHRC chief.

There is, however, no official word on what transpired at the meeting.

The LoPs were also said to have recommended names of retired former Chief Justices
of High Courts to fill up the posts of other members of the NHRC lying vacant. They
include Justices S. Muralidhar, Akil Kureshi and former Supreme Court judge Justice V.
Ramasubramanian.

Informed sources said the two LoPs were likely to submit a dissent note on the selection
process as the shortlisted names were not shared with them in advance.

The post of NHRC chairperson has been lying vacant since Justice (retired) Arun
Kumar Mishra completed his tenure on June 1. Vijaya Bharathi Sayani, a member of the
NHRC, became its acting chairperson after Justice Mishra demitted office.

According to the law governing the NHRC, the committee which selects the NHRC chief
is headed by the Prime Minister and has Lok Sabha Speaker, Home Minister, LoPs of
both the Houses and deputy chairperson of the Rajya Sabha as its members.
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Modi-Rahul first face-off over NHRC chairperson; Chandrachud in
race

https://www.newsdrum.in/national/modi-rahul-first-face-off-over-nhrc-chairperson-
chandrachud-in-race-8449821

Shailesh Khanduri 18 Dec 2024 14:39 IST

New Delhi: The National Human Rights Commission (NHRC) is set to get its next
Chairperson soon at a significant selection committee meeting to be held on
Wednesday.

For the first time, Leader of Opposition (LoP) Rahul Gandhi and Prime Minister
Narendra Modi will come face to face on an appointment.

While several names are doing the rounds, former Chief Justice of India DY
Chandrachud is considered to be the front-runner for the role of NHRC Chairperson.

The NHRC, established to protect and promote human rights, plays a pivotal role in
ensuring accountability and justice. The selection of its chief is thus a matter of national
interest.

The meeting's agenda includes not only the selection of the NHRC chief but also
discussions on the broader framework of the commission's operations, especially in light
of recent human rights challenges faced in various parts of the country.

The NHRC chairperson is appointed by the President of India based on the
recommendations of a six-member committee chaired by the Prime Minister.

Other members of the committee include Speaker of the Lok Sabha, Deputy Chairman
of the Rajya Sabha, Leaders of the Opposition in both Houses of Parliament and Union
Home Minister.

The Chairperson must be a retired Chief Justice of India or a retired Judge of the
Supreme Court.

The Protection of Human Rights Act, 1993, originally stipulated that only a retired Chief
Justice of India could be appointed as the NHRC Chairperson.

However, an amendment to the Act in 2019 expanded the eligibility criteria to include
retired Judges of the Supreme Court.
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The NHRC is an independent statutory body responsible for protecting and promoting
human rights in India.

The outcome of today's meeting will be closely watched by human rights activists, legal
experts, and political analysts alike, as it will set the tone for human rights governance
in India for the coming years.
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NHRC Advisory Group Convenes Meeting on Climate Change and
Human Rights

https://www.outlookbusiness.com/planet/sustainability/nhrc-advisory-group-convenes-
meeting-on-climate-change-and-human-rights

The meeting of the NHRC Advisory Group proposed district-level climate data
collection, a climate-risk atlas and CSR realignment to address climate change impacts
on rural and tribal communities

PTIl Updated on: 18 December 2024 6:03 pm

The National Human Rights Commission (NHRC) recently convened a core advisory
group meeting in New Delhi on December 17 to explore the link between climate
change and human rights. The meeting, held in hybrid mode, focused on the theme
'Climate Change and Human Rights'.

NHRC's acting chairperson Vijaya Bharathi Sayani emphasised that climate change is
impacting vulnerable communities, particularly tribal people whose traditional livelihoods
are directly tied to the environment.

Some of the suggestions from the discussion, according to a senior official, included
collecting district-level climate change data to understand its impact and collaborating
with local communities to develop sustainable solutions.

Other suggestions included promoting research on the causes and effects of climate
change on migration from rural to urban areas in India and identifying climate-prone
areas to create a "climate-risk atlas" to mitigate potential impacts.

The Commission said that it will further deliberate on the various suggestions to finalise
its recommendations to be sent to the government on addressing various challenges
aggravated by climate change.
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NHRC Chairperson expected to be appointed soon

https://www.daijiworld.com/index.php/news/newsDisplay?news|D=1254651

Wed, Dec 18 2024 06:48:21 PM

New Delhi, Dec 18 (IANS): After being without a regular designated head for over six
months, the National Human Rights Commission (NHRC) is expected to have a new
Chairman in a matter of hours and relieve Acting Chairperson Vijaya Bharathi Sayani.

The apex human rights body has to have a chair in addition to five full-time members. At
present, it has just one woman member.

However, NHRC has been in wait of a full-time Chairperson since June, after former
Supreme Court justice and the eighth Chairman of the rights panel Arun Mishra retired
from the position on June 1. Besides, NHRC has only one member at present against
five positions.

The process of appointment of the Chairman of NHRC draws from Sections 2, 3 and 4
of TPHRA (The Protection of Human Rights Act) of 1993. The Chairman and other
members are appointed by the President upon the recommendation of a committee
consisting of the Prime Minister (who serves as the committee’s Chairperson), Home
Minister, Leaders of the Opposition in both Houses of the Parliament, the Speaker of
Lok Sabha and the Deputy Chairman of Rajya Sabha.

The qualification of the NHRC Chairperson is that he should either have been a Chief
Justice of India or a Judge of the Supreme Court.

Subsequently, a Chairperson is appointed, besides whom, NHRC consists of five other
members other than the ex-officio members. One member is, or has been a Judge of
the Supreme Court and one member is, or has been the Chief Justice of a High Court.
Out of the remaining three members selected for their professional experience in
matters centred on human rights, at least one must be a woman.

The ex-officio members include the Chairpersons of National Commissions—National
Commission for Scheduled Castes, National Commission for Scheduled Tribes,
National Commission for Women, National Commission for Minorities, National
Commission for Backward Classes, National Commission for Protection of Child Rights;
as well as the Chief Commissioner for Persons with Disabilities.

The sitting Judge of the Supreme Court or sitting Chief Justice of any High Court can be
appointed to the post only after consultation with the Chief Justice of India.
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The tenure of the NHRC Chairman is five years or until the Chairman turns 70 years—
whichever is earlier.

It may be observed that since June 2009, there has been an acting Chairperson before
a full-time Chairperson took over.

From November 1, 2006, Justice Shivaraj Patil served as the acting Chairman till April
1, 2007, before Justice S. Rajendra Babu was appointed the Chairman on April 2, 2007.

Upon the completion of Justice Babu’s tenure on May 31, 2009, Justice G. P. Mathur
was appointed the Acting Chairman for over a year before Justice K. G. Balakrishnan
was made Chairman on June 7, 2010.

After Justice Balakrishnan’s tenure concluded on May 11, 2015, Justice Cyriac Joseph
became the Acting Chairperson for over nine months from May 11, 2015 to February
28, 2016.

Following him were Justice H. L. Dattu (from February 29, 2016, to December 2, 2020);
Acting Chairman Justice Prafulla Chandra Pant (from April 25, 2021, to June 1, 202);
and Chairman Justice Arun Kumar Mishra (from June 2, 2021, to June 1, 2024).

Acting Chairperson Vijaya Bharathi Sayani has been incumbent since June 2, 2024,
having served a period of more than six months.

The statutory body of NHRC came into being on October 12, 1993, under the Protection
of Human Rights Ordinance of September 28, 1993. The NHRC is entrusted with the
protection and promotion of human rights, which the Act defines as "rights relating to
life, liberty, equality and dignity of the individual guaranteed by the Constitution or
embodied in the International Covenants and enforceable by courts in India."

In a recent development on the global front, in May this year, a global human rights
group affiliated with the UN Human Rights Office deferred accreditation for NHRC for
the second consecutive year.

It is with the accreditation from the Geneva-based Global Alliance of National Human
Rights Institutions that NHRC could represent India at the UN Human Rights Council or
cast a vote there.

Human rights groups have been concerned that the delay in filling vacant posts will put
a dent in India’s reputation internationally.

However, on Wednesday, a committee led by Prime Minister Narendra Modi got
together to select the next Chairman of NHRC. As mandated by the procedure, the
presence of Leader of the Opposition in Lok Sabha Rahul Gandhi as well as his
counterpart in Rajya Sabha Mallikarjun Kharge was also registered at the meeting.
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NHRC convenes advisory group meet, explores connect between
climate change & human rights

https://theprint.in/india/nhrc-convenes-advisory-group-meet-explores-connect-between-
climate-change-human-rights/2408406/

The meeting explored the impact of climate change on Indigenous populations, how
extreme weather events affect lives and livelihoods, and how corporate accountability is
relevant in the context of climate change.

ThePrint Team 18 December, 2024 01:24 pm IST

New Delhi: The National Human Rights Commission (NHRC) of India convened a core
advisory group meeting in New Delhi Tuesday, to examine the connections between
climate change, the environment, and human rights. The meeting, held in a hybrid
format, focused on the theme “Climate Change and Human Rights”, a PIB release
revealed.

NHRC Acting Chairperson Vijaya Bharathi Sayani emphasized the impact of climate
change on vulnerable communities, particularly tribal people whose livelihoods are
linked to the environment. Sayani highlighted the ancient wisdom embedded in Indian
texts that underscores the deep connection between humanity and nature. She urged
businesses to adopt sustainable practices and take responsibility for mitigating climate
change’s impact. Sayani also called for strengthening disaster preparedness and
developing more resilient systems, stressing the urgency of finding solutions to address
the challenges posed by climate change.

The meeting explored the impact of climate change on Indigenous populations, how
extreme weather events affect lives and livelihoods, and how corporate accountability is
relevant in the context of climate change, the release added.

NHRC Secretary General Bharat Lal stressed the critical need to address climate
change and environmental concerns through a human rights lens. Lal emphasized that
access to a clean, healthy, and functional environment, including the right to clean air
and water, is essential for enjoying basic human rights, such as the right to life, health,
food, and a decent standard of living. He underscored the urgency of strengthening
monitoring systems and promoting coordinated action among all stakeholders to
address climate change concerns.

Lal encouraged participants to offer concrete advice and actionable suggestions to help
the NHRC make necessary recommendations to the government.
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19 hours ago

https://bharatexpress.com/india/big-meeting-chaired-by-pm-modi-regarding-the-
appointment-of-nhrc-chairman-443548/amp
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https://bharatexpress.com/india/big-meeting-chaired-by-pm-modi-regarding-the-
appointment-of-nhrc-chairman-443548
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Written by Shailendra Verma December 18, 2024 1:34 pm
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Panel meets to pick NHRC chief, Justice Joseph s nhame discussed

https://www.hindustantimes.com/india-news/panel-meets-to-pick-nhrc-chief-justice-
joseph-s-name-discussed-101734549091474 .html

BySaubhadra Chatteriji

Kharge and Gandhi propose justice KM Joseph for NHRC chair as Modi's committee
meets; dissent expected over selection process.

New Delhi: Leader of the Opposition (LoP) in the Rajya Sabha Mallikarjun Kharge and
LoP in the Lok Sabha Rahul Gandhi are believed to have suggested the name of former
Supreme Court judge justice KM Joseph as the next chairman of the National Human
Rights Commission (NHRC), said people aware of discussions, as a high-level
committee chaired by Prime Minister Narendra Modi met in New Delhi on Wednesday.

The meeting of the six-member committee which selects the human rights body chief --
comprising the PM, Lok Sabha Speaker, Union home minister, LoPs of both Houses
and deputy chairperson of the Rajya Sabha -- is also the first time Modi and Gandhi
have met since the latter became Lok Sabha LoP.

Congress leaders indicated that both Kharge and Gandhi might give dissent notes on
the selection process as the shortlisted names were not shared with them in advance.

The post of NHRC chairperson has been lying vacant since former Supreme Court
judge, justice Arun Kumar Mishra, completed his tenure on June 1.

According to officials, Kharge and Gandhi also suggested the name of former apex
court judge V Ramasubramanian for the quota for a retired Supreme Court judge in the
NHRC . The two leaders suggested the names of five retired high court judges,
including Akil Qureshi, S Muralidhar and Rajiv Shakdher, as the members of the
commission, said the people cited above.

Justice Joseph assumed office as a Supreme Court judge in August 2018 and retired in
June 2023. He came under the limelight when in 2016, as the chief justice of the
Uttarakhand high court, he quashed President’s Rule in the state. In 2018, the Supreme
Court collegium suggested his name for appointment in the apex court. The Centre
rejected it, citing various grounds. After the SC collegium reiterated his candidature to
the Centre, Joseph was finally appointed in August 2018.

Vijaya Bharati Sayani is the acting chairperson of the NHRC, a statutory body enacted
through a law of Parliament. Its observations are binding on the government.
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A former judge of the Supreme Court, justice Mishra served as the eighth chairperson of
the rights panel and was appointed to its top post in June 2021.

In the 16th and 17th Lok Sabha, the Congress didn’t have LoP status in the Lok Sabha.
Congress’s floor leader in the last Lok Sabha, Adhir Ranjan Chowdhury, attended all
such meetings for high-level appointments in his official capacity.

Former CJIs H L Dattu and K G Balakrishnan are some of those who have headed the
rights body in the past.
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PM Modi meets Rahul Gandhi, Mallikarjun Kharge at his office in
Parliament

https://theindianawaaz.com/pm-modi-meets-rahul-gandhi-mallikarjun-kharge-at-his-
office-in-parliament/

https://www.deccanherald.com/india/ex-cji-chandrachud-in-contention-as-pm-modi-led-
panel-conducts-meeting-to-select-nhrc-chief-3324119

Dec 18, 2024

LoP Rahul Gandhi and Congress President Mallikarjun Kharge, today held a meeting
with Prime Minister Narendra Modi at Prime Minister’s Office (PMO) in the Parliament.
The meeting was held regarding the appointment of the chairperson of the National
Human Rights Commission (NHRC).

Notably, PM Modi, Home Minister Amit Shah, Lok Sabha LoP Rahul Gandhi and Rajya
Sabha LoP Kharge, Lok Sabha Speaker and Rajya Sabha Chairman are the members
of the committee that deliberates and appoints the chairperson of NHRC.

However, in the meeting only the prime minister, the Lok Sabha Speaker and the LoPs
of both houses are present. The committee will also appoint the members of NHRC.
Notably, after the term of former NHRC chairman Arun Kumar Mishra was completed on
June 1 this year, committee member Vijaya Bharathi Sayani was appointed as the
acting chairperson.

Mishra served as the eighth chairperson of the rights committee and was appointed to
the panel’s top post in June 2021. He is a former Supreme Court judge and is also the
first non-CJl to be appointed to the NHRC chief post since the amendment of the
Protection of Human Rights Act in 2019
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PM-led committee retains Sayani as acting NHRC chief

https://www.tribuneindia.com/news/india/pm-led-committee-retains-sayani-as-acting-
nhrc-chief/

A committee led by Prime Minister Narendra Modi on Wednesday decided to re-elect
Vijaya Bharathi Sayani as the acting chairperson of the National Human Rights
Commission (NHRC) after consultations with Congress leaders Rahul Gandhi and
Mallikarjun Kharge, who are part...

Tribune News Service New Delhi, Updated At : 06:16 AM Dec 19, 2024 IST

A committee led by Prime Minister Narendra Modi on Wednesday decided to re-elect
Vijaya Bharathi Sayani as the acting chairperson of the National Human Rights
Commission (NHRC) after consultations with Congress leaders Rahul Gandhi and
Mallikarjun Kharge, who are part of the selection panel, sources said.

The decision to continue with Sayani, who took charge as the acting chairperson on
June 2 after Justice (retired) Arun Kumar Mishra completed his tenure on June 1, was
taken after Modi met Leaders of Opposition in the Lok Sabha and Rajya Sabha Rahul
Gandhi and Mallikarjun Kharge, respectively, as well as Speaker Om Birla on
Wednesday.

The panel consists of the PM, Home Minister, LoPs of the Lok Sabha and Rajya Sabha,
Speaker and Deputy Chairperson of the Rajya Sabha. Home Minister Amit Shah and
Deputy Chairperson Harivansh were not present in the meeting.
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https://www.amarujala.com/india-news/kharge-rahul-attend-pm-led-panel-to-select-new-
nhrc-chairperson-news-in-hindi-2024-12-18?src=top-subnav

https://hindi.oneindia.com/news/india/rahul-gandhi-meets-pm-modi-discussion-on-nhrc-
chairman-appointment-mallikarjuna-shah-also-present-1180965.html
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New NHRC Chairperson: I (HATgd) 301 AR T & 1 A I {0 HRIDBIA
T FRA & 916 A TIGSARYT & BT U @Ielt ¢ | Fared e & Jd <rrei=r <afd
3101 HAR e 7 fHR THfd & S13d sfee & U & B b 3R I 2021 & 37
U 2 g W Fged foran |

TYHAT R HIG BT SRIATS aTel Gt = UaR I AP AFATIBR SN (T SHRET)
& AT SHFE BT TG B & [0 93D B | Ta| 39 96D Pl AP Ll 2 Il b, 39
IR & SN sregef AfCAdN BRI SR UTef o TG Agd el 7 HrRT: JsqaqHT 3R
AHTHT | fauef & a1 & U H 9% H HIT fem|

TP 97 | Gl @ NHRC 3898 HT1 UG

T (AATHg) 30 HUR HYT & 1 S DI 3T HRAGIA R B & dlg
TSR 37eae $T U Wil ¢ | Fared rarerd & Yd ranei=r <l 30 HAR 7
7 RIBR AT & Mad e & T4 & S BT 3R S 2021 T I 39 Y I8 N

e fovam |

WUTAHT 3 sregerar § Afifa sl § a9+

RS HFAIYDR ST D (AT DHRA 9Tt I & AR, TTTISRI! THE &1 =g
HR ATl T DI L& TUTHA B &, Al 3D TG AIHIHT 37eqef, T8 T,
AHaHT H e & T, IsaayT | faugf & a1 SR A9 HT & IUIHMRA 8id 6|

fg TYR R 84T 8 TTCASRHT Sreasl &1 Ia

g1 < o, [ 301 HAR HYT & Ug e+ & 918 TUGARYT &I Yo fasrar YR
TSB! HRIAIED 3(ehel s | AU BT RB Y T4 FHfd B RABIRY IR URd &
Tl qd go =amaneft=r a1 } srerad & arga il & TGS &1 e
fgad foran ST & | gd g <y Taud &g 3R Pl STap ™ 39 arll # 9 8, fore A
3fciid # 39 SIS R e &1 Agd fhar gl




AMAR UJALA, Online, 19.12.2024

Page No. 0, Size:(0)cms X (0)cms.

AFAUPR Ieaud & 23.14 TG I SIS AN gof

S g H 10 fEHR & AHAeR fGas I STl 5| 961 39 91d ¢ § JA1¢ ¢
AR fead W Igufd St 94 faxe yad o smiford sriced &t e SHfafy ot
I8l Ueb WM RI & Hcllieiep, AP HFANYDR SN DI YT A AHANIBR Ieerd b
23.14 RA ¥ 3 A gof fHT MU 3R AHAIeR Ieao- & Hfsdl ol Igd & U H
3{TONT B TRE F 256.57 IS ST &1 RN o1 718 B
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New NHRC Chairperson: 7CIT€I'1{% (@HT&IQ?D WW%&H% 1 \_rlffﬁblf STYAT
PG R HIH & §Ie Y TITISRIT 37eqef BT g Wlall g | Fared e & gd
rnefieT < 3Rl HHR T A fUSR TAfd & 313d sieae & &9 8
foraT 3R S 2021 T 3¢ U 2N U W ged fopan |

TUER R W B Sfars arel IAfT A gUAR DI AP HAANYDR SR
(TAUTSIREN) & 3ATA e HT TTT HRA & U 93F Bl I8! 39 d96F Bl AR Gl A
g s, 39 Ifbfa § SN sieer Afce- @R 3R Ol & g gd Mt 3 Hasn:
TSTHHT 3R AibaHT & fque & a1 & FU § 96 § YFT form|

TS A I Wl 8 NHRC 3/ BT UG

T (TATAgd) 30 FHAR U & 1 S &I AU HRDHE R B & d1¢ 4
TIUISRET 3188 H1 U @Ielt ¢ | qared <Arrad & Jd <Rnei=r rfd 3reur $AR fHrs
7 SfIPR TG & 3M3d sreme & U H ST fwar 3R I 2021 T 3% 59 XY Ug W

e fobar |

UUTTHAT Bt rederar § afufa o3l & 99+

BT HFAMYDR AT DI (AT A a1 S & IR, TITHHRE THE BT g
FR aTel AT BT Sregerdl TUHEA R §, Al S T AdaHT 3reqe, g HA,
BT H fauer & a1, AcTTHT H faue & AT 3R a9 YT & SUFHTTR 8id 8 |

P9 SMYR W i & TITTSRAT Sremsl &1 994

g1 ¢ o, Il 3RU $UR MYl & Ug BI8A & §1g THUISRYT &1 Yo fdorr Rd!
T SHB! PRAES fehal &1 APUT ST RB Y 997 FAfG B R R URd &
fodll gd g a1 =i siered o Jarga AR TSR &1 sreae




AMAR UJALA, Online, 19.12.2024

Page No. 0, Size:(0)cms X (0)cms.

g foan STl &1 gd 9 A= Teud o 3R Bl STdpwH 39l 3 4 8, e
31l & 39 ISR e o1 Aqa fovar 31

AFAIYPR Ieadyd P 23.14 d1G A 3P ATHS of

¥ g & 10 feR & aFaieR faad T=mn Sr g1 981 39 9Id o § #AY Y
AFATIPR fead W Ayufd Siuct Go. foFm vae § Smiifora srisd 31 geg Sifafdy ot
I8l T BRI & YT, T HHATIBR AT Bl RS A HFANYDR Ieiu b
23.14 TG § 3w A g6l fHU 7T 3R AFaYeR Iected & Nifsdl & Jgd & ©u o
3{TINT B TRE F 256.57 IS ST &1 RETRY o1 718 B
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B T NHRC BT SATAT 3regef? dhed Mdt &t sregerar # gaim Hy; Igd
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https://www.timesnowhindi.com/india/mallikarjun-kharge-rahul-gandhi-attended-the-
meeting-of-committee-headed-by-the-pm-modi-for-selection-of-nhrc-new-chief-article-
116441094

ST TSR ST (NHRC) BT 3TN SHLAE DI FHT? TG b [T o3I BT &R WIRY B
T d9 TAUTSRA & AU e8] & Ig= & folg YT aHaT TG Jet ot SiemerdT arar rHfd ot
I g | FoH SN sie AfcadoH TS 3R AibayT & a1 ufauer ga el off
RIIERIEY

Edited by 3TN 16T Updated Dec 18, 2024, 18:54 IST

NHRC New Chief: GUIH! TRg HIGT B 3rezefdl # Teb iHA 7 YR bl AP AFAMIBR
SN (TAUTSREN) & AT e BT 999 B & [T 96 DI A A I§ DR |
3Igi- g8 W FeT fob B sregef AfcadmIoH et 3R UTST =aT g el Ha=T: IsaqHT
3R AHaHT H fquer & a1 & 9 H 96 | A gl

TS o7 3 Yo § TTUaSRAT eme H1Ug

Tl (FeTHgT) 31601 AR A3 BT BB Ueb S B ) §H b §1G § TTTH3RE
e &1 U Nad g | I AT o Gd ranei=r (e s = SfUeRI &1 tRat &
qrd T & 3184 Siede & U § HRY [haT 3R I 2021 T 3% 39& MY U W g
fopar |

39 So® H BIH-HI g1 MMA?

TSR D! AR S aTd S & SR, BT & TId BT 99 B arelt qifd &1
SILIETT TUTFHAT DR 5, TUT ADBIHT 37eag, T8 AT, ApauT  fauer & =¥aT, IoauT 8
fauer o =1aT SR ISTTHT & IUFHIUTT SHS Ha B & | T s & g BieA & a1e
TIUTSHRE & Yo faora1 URd T S9! Hrided 3ieae a1 |

g1 G Bt RIBIR TR Ayufd gR1T YR & gd U =amandi= a1 iy ey & Jargd
TN BT TSR FT 3fexe gad fovar Sm g1 gd vem =<umnelsr Ta.ud. o 3R
& ST, AATHOHE I AT H g SN SHelTd & AT BT Add FR b & |
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YT TR W B sregerdt § Ue IAfd A TIUGSRIT & U 3ieqef & 999 & o) 9o
D BT e AfcABoH W SR Iga melt off IufRd 81 T sreur HAR iy
@I...

Newswrap f@g%M, 718 fall Wed, 18 Dec 2024, 09:57:PM

1% foeedl, Toldl| Ty TRg Hidl BT Sieerdt § Ueb JATd  FUAR Bl AP AFATUDR
AN (TTCISREY) & 3FTC 3{ede T g9 B+ & (o8 9% 1| Gl = g8 ff Fe1 fb
HIUT 3rexe Hicadror @A 3R TIET a1 Aga Tieht HHRT: ACTTHT 3R AbayT H faues
& a1 & U H g6® H A gU| TR (JaTaw) S0 AR 08 BT Hridia U o
B T B & 91¢ U TICIHRYT 3278 HT UG Rad g1 TIegsRt &1 Fafd - ar
B & SIUR, FHE & TG BT 9 B arel Grifd B el GUHHA Hd &, adl
AHIYT Sreged, T T, AHaHT & fauer & A, IoawHT & fquer & Ad1 SR Iooaq &
JUHURT 3P T&d Bid & | AT 18 & UG Bie & d1g TSR &1 Jad faoman
YR GO S Bridied 3egal s+ | 98- iafd &1 RIeRe W Ayufd gR1 YRd & gd
T ATt a1 XY e & Yar-gd e ©f TSR &1 siege Frged foa
ST 81 2N SraTed & 9d g Orandie] Taud o 3R ol STaeWH 34 Al 8 §, S gd
o TN BT g PR gD & |




